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Ig;\.~ . i . ) .
- - . GOVERNMENT OF INDIA
| | MINISTRY OF FINAREE
(DEPARTHENT OF REVENUE) '
“UNEW DELHI: DATED THE 5 th Juns, 1986,

| T4 (FoNo.197/74/85=1T(A1): In exercise of the pouers

- srred by sub=slause (iv) of elause (23c) of Section 10 of
hé Inceme-tax Act, 1961 (43 of 1961), ths Central Gesvernment
heraby netifies nyi1dlifa Association of south India, Bangalere"
for the purpess of the said dection fer tho period coverad by .

‘the asscssment years 1986=87 tn 1988« P

T _(%g'm. TRIAATHI )
DEPUTY SECY. T0.DAE GOYERNAEWT O INDIA

To - .
" The Manage¥, S
government ef India Press, I
Ring Read, flayapuri Industrial Aroa,

‘ (Nsar_ Rajouri Garden), Neu Delhi.
- l" -)} ] : . V . . ' - .

Lppy tei= _ - : |
!51 The Chief Executive, Wildlife Assaciatian of Ssuth India,
' Richmend Read, Bangalore«25. = o
2, The Cemmissionsr of Incema-tax, Karnataka-11, Bangalere
W.T.to his lstter No.PRO/718/45/78-C1T=11, datsd 14=5«1986,
€3. All Cemmissioners of Income=tax. o
4., Diractaors of Ins.(IT)/(R&S)/(P&PR)/(IﬁU.), Now Delhi.
5, Directar of 0& Services (Incmma-tax),'1st Fleor, Aiuan-~o-
Ghalib, flata Sundri Lane, Now Delhi (5 copies). : ‘
_JAG, All officers & sections of I.T.Wing 8f C.B.0.T., Ny Delhi.

> 9, Cemptreller & Auditer Genoral of india, Neu Dslhi (20 copias).
g, Bullaetin Sec. of Dta. of Ins.(RS&PR), Nau pelhi (5 cepies).
9, Dirscter ef Training, IR3, National ncademy ef Direct T Xes,
Staff Cellsge, Nagpur (5 capies). , -
©. Shri. P.K. Kartha, Jt. Socy., Ministry of Lau, Justice and
Cempany Affairs (Department of Legal Affairs), New Delhi.
M. Dte., of Ins., Printing and Publicatiens, 2nd Floor, Hans Bhauan,
B.5.Zafar Marg, New Delhl (5 copins). : :
©. 050(Lagal), IVth Floor, super Bazar Building, Neu Delhi.
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